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BEFORE THE REG STRAR MR MV RAMESH

Crim nal Appeal No(s) . 1448/ 2014

LUXM NARAI N SHUKLA & ANR Appel | ant ('s)
VERSUS

STATE OF U. P Respondent ( s)

Date : 16/11/2015 This appeal was called on for hearing today.

For Appell ant(s)
M. Bhargava V. Desai, Adv.

For Respondent (s) M. Mikul Singh, Adv.
Ms. Pragati Neekhra, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

The office report indicates that the Learned counsel for the
appel lants has failed to file the additional documents within the
period sti pul at ed in t he or der dat ed 21.8. 2015 of this
urt.
Vi ewed thus, the matter shall be processed for listing before the
Hon’ bl e Court under the rules.
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